
4743     Written Answers [ 18 AUG. 1967 ] to Questions 4744  

 
REHABILITATION OF DISPLACED PERSONS IN 

GUR Ki MANDI 

♦537. SHRI  KRISHAN  KANT; SHRI M. 
P. BHARGAVA: 

Will the Minister of LABOUR AND 
REHABILITATION be pleased to state: 

(a) whether it is a fact that a loan 
of Rs. 16.55 lakhs was sanctioned to 
the Municipal Corporation of Delhi 
for the development of 8.5 acres of 
land and construction of 170 tenements 
in Gur Ki Mandi for the rehabilita 
tion of displaced persons; 

(b) what is the progress of the 
construction of tenements; and 

(c) what arrangements are propos 
ed to be made for the rest of the 427 
families who were evicted from Gur 
Ki Mandi and shifted to Karampura, 
Padamnagar, Bagh Amba and Andha 
Mughal in May, June and July, 1961? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR, EMPLOYMENT 
AND REHABILITATION (SHRI L. N. 
MISHRA): (a) Yes, Sir. The area of land 
which is being developed by the Corporation 
is 8.65 acres and not 8.5 acres. 

(b) 93 tenements are in advanced stage of 
construction.     The construc- 

tion of the remaining 77 tenements will be 
undertaken as soon as the injunction obtained 
from the Court by the ex-owners of land, 
where they are to be constructed, is vacated. 

(c) After accommodating 170 families in 
the tenements already under construction or 
proposed to be constructed in Gur-Ki-Mandi, 
the rest were to be settled in the area proposed 
to be developed in Dhaka village and Nimbri 
village. 

t [INDIAN INSTITUTE OP MANAGEMENT 
CALCUTTA 

*395. SHRI CHITTA BASU: Will the 
Minister of EDUCATION be pleased to state: 

(a) the names of the personnel of the 
Board of Governors of the Indian Institute of 
Management, Calcutta; 

(b) when the said Board was last 
constituted;  and 

(c) whether the Government con-
templates to reconstitute it? 

THE MINISTER OF EDUCATION (DR. 
TRIGUNA SEN): (a) to (c) A statement is 
laid on the Table of the House. 

fTransferred from the 10th August, 1967. 

 


